123 Re. disappeanance of

SHRI KEDAR PANDE: Up till now
there is no scheme for any under-
ground storage. We have got stor-
ages....

SHRIMATI PURABI MUKHOPA-
DHYAY: There wag a study made by
your Ministry. You can ask for that
record.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): He
will enquire into it and let you know.

REFERENCE TO THE REPORTED
DISAPPEARANCE OF TRAIN LOADS
OF SUGAR MEANT FOR DISTRIBU-

TION IN MADHYA PRADESH
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Re. dirappearance of

SHRI KALYAN ROY (West Ben-

gal): We suppcet it.
DR. M. M. 5 SIDDHU: (Uttar
Pradesh): Mr. Vice-Chairman, Sir,

it is with a very heavy heart thatI
hayve to bring to the notice of the
Government. ..

SHRI BHUPESH GUPTA (West
Bengal). Sir, hee is g letter—I am
glaa this has veen reported—from
Shri Homi Daji, 3 form2r Member of
Parliament, and a Secretary of our
party. It js reported that wagons
were loaded wit] sugar which was to
be disbursed for distribution to
Machya Pradesh but they have not
reached Madhya Pradesh and are not
traceable. Now. Sir, ...

THE VICE- "HAIRMAN (SHRI
ARVIND GAIMNESH KULKARNI):
What are you reading?

SHRI BHUPESH GUPTA: T am on
the same thing, what he raised. Here
we  have got a letter from Shri
Homi Daji_ 5 re¢sponsible person, an
ex-member of Parliament, a leader
of a political p.rty, about the myst-
erious djsappeasrance of this con-
signment of sugar.

THE VICE.CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
The Governmen® will give proper at.
tention to it.

SHRI BHUPESH GUPTA: Sir, he
raised g very reievant point. It is not
for the sake of lJadhya Pradesh alone.
Sir, this should not be treated just as
a special mertion. The Minister
should come and tell us what steps
they are going "o take in this matter.
As the central .uthority they are un-
able to take any action.

SHRI SUNDE { SINGH BHANDARI:
I would request the Chair to ask the
Government tc make a statement
about it

SHRI BHUPKASH GUPTA: It is
serious,

THE VICI -CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
I know, Mr. Gupta.
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SHRI BHUPESH GUPTA. You know

sugar. If you do not know sugar, who-
knows?

THE VICE-CHAIRMAN (SHRT
ARVIND GANESH KULKARNI):
I know sugar. I produce sygar in a-
factory. It is for the Parliamentary
Affairs Minister who is sitting here,
and he will take note of what the feel_.
ings of this House are agnd will convey
them to the proper Minister,

N g7 fag werer ¢ FEO oS,
wale fee@my 3@ o |

SHRI BHUPESH GUPTA: 1 know,
Sir. You are very right. Everything
we say in the House is taken note of.
But here is g specific case which is
in the interest of the Government
and all of us.

THE VICE-CHAIRMAN
ARVIND GANESH
That ig right.

(SHRI.
KULKARNID) >

SHRI BHUPESH GUPTA:. The Go--
vernment sent the sugar. It did not
reach, The Central ‘Government sant
it. They do not know anything about
it now. Where has it gone? Sugar is
not camphor to have disappeared.

Therefore; Sir, you kindly request
them.

THE VICE_.CHAIRMAN (SHRT
ARVIND GANESH KULKARNI):

On your behalf I requested the Parlia-
mentary Affairs Minister to please-
convey it to the proper Minister.

SHRI BHUPESH GUPTA: Mr. Sita
Ram Kesri is holding a Press con-
ference. ..

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN.
TARY AFFAIRS (SHRI SITA RAM

KESRI); He has unnecessarily dragged’
me,

SHRI BHUPESH GUPTA: ... to
discover that the Communist Party iss
uncivilised,
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SHRI SITA RAM KESRI: Because
‘the method wags unmannered and un-
~civilisea.

THE VICE_.CHAIRMAN (SHRT
ARVIND GANESH KULKARNI):
Mr. Sita Ram Kesri is a very clever
man. He knows what to take and how
to take.

SHRI BHUPESH GUPTA: At least
do once a civilsed job.

SHRI SITA RAM KESRI: You are
also civilised. I never challenge your
civilisation, Sir, with all due rescect
to you.

Reference to the Reported Robbery in
Delhi

DR. M. M. S. SIDDHU: (Uttar Pra-
desh): It is with a heavy heart that
I have to bring this to the notice of
the Government The state of law ana
ordzr, we discussed fully yesterday.
At 8-15 P.M. in a crowded, over-
populated, one of the busiest centres
of the city, five armea men struck at
a small gulli. It is called Gulli Kum-
harwali in Rampura. After that they
decampeg with Rs. 1,70,000 cash gand
jewellery. Such incidents are not a
matter of statistics for the Govern-
ment. One such tncident creates a
sense of insecurity in the neople. Not
only that, it makes people emotionally
unstable. How can they remain in the
stanse of ingecurity? Has the Home
Minister and the Homg Ministry rea-
lised that ecach such act creates a
sense of irsecurity in the house-
wives. in the houses, and they can-
not leave their houses. They cannot
go to work., It gives insecurity to
the business community that they
are not safe, When people go and
lodge complaints at the police stat-
ion, what happens? I quote from
“the “Indian Express” of the day:

“Meanwhile the Toty Bazar, Tri
Nagar, one of the longest plastic
goods market in the country, re-
mained closed as over 500 traders
and workers collectea outside the
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Lawrence Road police station to de-
mand speedy investigation of this
robhery.”

And it is a matter of shame that,

whether it is Brars or Bhinders or

Singhs they take the easy way to e¢x-

plain things. And to quote again, one

Mr. Brar, who was there, told the

crowd that the robbery had indications

of being an “inside job”. Now, are
the citizens of this country, especially
in Delhi, at the mercy of Bhinders and

Brars ana Singhs? This is the state

of affairs. Sir, only yesterday brave

words were uttered—Ilong sentences
and brave words which did not carry
any meaning. They invite more rob-
beries; they invite more anti.social
elements. And at the samt time, pat-
rolling is not dome. .And the person
who is supposed to be in charge of
law and and order is merry_making
in Moscow. Are we only to be left at
the mercy of the persons who are
recruited either from Amethi or

Gurdaspur? And Brars and Bhinders

and Singhs are having heyday in

Delhi,

RE. DEMAND FOR THE RESIGNA.
TION OF THE HOME MINISTER

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNTI):
Yes, Mr. Advani, what do you want
to say?

SHRI LAL K. ADVANI (Gujarat):
Mr. Vice-Chairman_ Sir, this morning
when we started the Question Hour,
many Members on this side were very
much exercised over the publication
of the Gurudev Singh Commission’s
report against Giani Zajl Singh.. .

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): I -
know. ..

SHRI LAL K. ADVANI. 1t is 3 very
serious matter.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNID): I
know.

SHRI LAL K. ADVANI: And politi-
cal ethics demands that a person hold-
ing the high office of Home Minister
should quit sq long as that cloud re-
maing on him...



